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Sh. Satpal Singh Raizada(Una)

Health & Family Welfare

Sr.
No.

Question

Reply

(@)

how many employees were engaged in the
and 102 Ambulance services; provide total
with addresses of the employees engaged
date of employment, designation, place
duty, wages, hours of duty, date on wh
salary to be paid and any oth&erms ang
conditions of employment, mode of paymg¢
of wages, whether any disciplinary acti
against any employee was initiated, ¢
dispute raised against the disciplinary act
and the result of the dispute;

(b)

what was the agreement made with GV
EMRI; provide a copy of the agreement
agreements made during the period of
engagement along with any and every cg
orders made sumotto or through writ
petition, appeal or through dispute or any ot
mode during the period the company w
engaged; and

(€)

has the principal employer abided by the cq
orders made from time to time; what steps
the Government taken to implement threler
made in Para 44 made by the competent C
under the Minimum wages Act, Shiml
District Shimla, HP decided on 30.01.2021 &
after the disengagement of the establishme
provide the Ambulance services of 108 ¢
102 has full and final settlemeibeen made
with the employees; copy of the same may
provided along with the gratuity due to t
workers?

(@, (b) & (c)

The information is laid
on the table of the House




Reply to Starred Assembly Question N&116 asked by Sh. Rakesh

Singha (Theog)& Sh. Satpal Singh Raizada(Unpg-

(@)

(b)

(©)

The services of 2337 weengaged in the NAR08 and JSSKL.02 by the
GVK-EMRI company from 2013 onwards on different dates. The dgftail
employees with addresses and other informati@Annexure-A.

Copy of agreement or agreements made with €BMRI during the
period of its engagemens at Annexure-Band t he copies of
Court or dmexdresC.ar e at

As per the certificate of the registration issued to the GRKKRI for
carrying out theemergency services with respect to the National
Ambulance Servicd 08 pursuant to the MoU datedr@010 by the Labor
Department, the Principal Employer is M/S G\BMRI itself. Orders in
Para44 made by the competent Court under the Minimum wages Act,
dedded on 30.01.2021, are to be implemented by G¥KIRI being

respondent No.1 but they have chall
High Court of HP vide CWP No. 2094/2021 which is still gudice.
Department as a respondeh#flighcouass f il ed

regards for full and final settlement of dues to its employees the-GVK
EMRI intimated that issue is being done gradually for its 1000 employees
and Gratuity of the employees of GYEMRI ,shall be payable vide LIC
Policy Nos. 345436 & 19000257



Annexure-A

List & Details of Employees (Who were under the rolls of GVK EMRI, Himachal Pradesh ) - 15.01.2022

Whether
.M of emplg Emplog Designation o0 Baselocaion | Workingason Address aC | Modeof Paymentof Salary |  Dispute Rased Present Satus o the Dispute Raised
1510
1| AdriiSarma 063239 HAPRAY Solan o NA 1A [0 A
2 Aart Sharma 13807 eney (ficer 110CT2018 Solan to A 14 [ [
3 Abhijeet Sngh 107032 Techrioan BHARDB o Yes VILL TAPPAP.0 MALAHRI TEHSIL NURPUR DISST. KANGRA 176401 15000 RTGS] NEFT No
4 Abhilash Thakur 17298 Piot A-ANDE Rajgat Yes VP.0-DadhauTehsh 15000 RTGS/ NEFT o
5 Abhinash Soni 0553% Emergency Medcal Techridan DAUGAT3 Choori to A Iy [y A
6 | Adhinesh Kumar | 135586 Techridan O3MARYD | Kumarsain Yes Vil thar PO il s 704 15000 RIGS/ NEFT Mo
7 Abhihek 055130 Assicide PR DA Solan to A 1A [ [
8§ | Abbishek Bhangaiz | 046731 Ereodie- Opseations. 06-MAY-2013 Solan Yes VPO Ahju,Tehsil Joginder Nagar,Distt Mandi HP 41685 RTGS/ NEFT No
9 | Mlishek Pathania | 163746 Techridan 07SEP-A00 Nalagarh to A 1) N [
10 |  Abhishek Thakr 133988 Pt (4FEB220 | Dharamshala Yes Vil Taliva, P NouraTehsil Thural, ) 176084 15000 RTGS/ NEFT No
1| Abnashkumar | 09052 Plot 03SEP-216 Jibbal to N A [ A
n Jehhary 114383 Pilot THOV218 | Ladbhard Yes | VALSERLPO- TEHSIL MANDIHP 175015 15000 RIGS/ NEFT Mo
13 Adarsh Kumar 05512 Technioan 24062013 Jariehli No NA A NA NA
1| Adtya Kumar 17258 Pilot BRI Shima to N 1 [ A
15 | Mstwara Gupia | 073N Assoaaie-Human Resources 0HAUGA15 Solan to A ) [ [
16 Ay 065717 b Techricen 2AHUN-20Y Sandhol Yes VPO Kamboh Fort, Tehsil Sandhol, Disit Mandi 175050 15000 RTGS/ NEFT No
jij Aay 067875 Plot (RAUGIM Tada to A 1A [ A
B Hay 074164 Pilot OLWARIDG | Gatadhar to N A [y A
il Aay 071686 Caplain 28-NOV-204 Galor N0 N4 A NA NA
2 Ay Chadda 060563 Piot 03JAN20% ubbal Yes Vil Bragdi, Po Paranthi Tehsd Jubbah DisttShimla 171205 15000 RTGS/ NEFT No
A Ajzy Dhiman 121065 Pilol U213 Jasodhor Yes Vil Bhadguwar, P.0 Bharwana, Teshil Palampur, Distt Kangra. HP 176083 15000 RTGS/ NEFT No
2 K3y Kumar (4t Techridan 15213 Ladthard to NA 1 N [
3 K3y Kumar 049655 Technioan L2013 | RelongPeo to NA 14 [ [
u K3 Kumar 05512 Techvican DA Koanesi lo A A [ [
5 K3y Kumar 055203 Techridan ZAUGT3 | Sunder Nagr to A A M Ve Dispute Pencing adudicaton nthe Honarabe High Court of HimachalPradech
% A3 Kumar 055258 Techrican 2AGA13 Barsr Yes Distt Hamirpur 174305 15000 RTGS/ NEFT No
jij K3y umar [57] Techmioan DA Una to N A [ A
B K3y Kumat 055500 Pilot 2AGAM3 Una o A Iy N A
) A3y Kumar 05555 Piol DAGA3 Hupur Yes PO Basnoor Tehsl Shahpur Dt Kangra 176208 15000 RTGS/ NEFT No
E] K3y Kumar 055806 Plot AN | Mashobra to N 1 [ [
i K3y Kumar [ Piot BN Dhussaa Yes VPOBhadsal, Tehsil & DittUna HP} 174317 1500 RIGS NEFT No
2 K2 Kumar 2 Techrican LIRS Thdar o N4 A N A
3 A3y Kumar 074543 Pilol (6APR15 Chamba Yes Vilt Kuntadei Tehsil & PO: Saloon, Dst: Chamba, K> 176320 15000 RTGS] NEFT No
¥ K3y umar 074613 Techridan 104PR20% | Drarampur to N W [ A
] 3y Kumar 075106 Piot RN Shogi: to A ) [ [
3 K3y Kumar 088240 Plot THUNDE Shila o A 1A [ [
37 K3y Kumar 094853 Pilol SFEBATT Una Yes VPO: Panjawar, Tehsi: Haro, Distt Una, HP-IT7208 15000 RTGS/ NEFT No
] K3y Kumar 035343 Pilot 2A4PRNM Tikar o N 1 [ [
B K3y Kumar 10152 Plot J0CT01T Igne to NA 14 [ [
[ K3 Kumar 110210 Plot OB Bainah Yes [HP) 176125 1500 RIGS NEFT No
4 K3y Kumar 113802 Piot OLOCT-18 | Dharamshala to A Iy [ [
4 A3 Kumar 11483 Pt THHOV-2018 Amb Yes VillSatrukha, P.0 Batl 1 15000 RTGS/ NEFT No
4 A3y Kumar 12413 Techrican 2019 Nalagarh Yes VRO Matuly, ) 174100 15000 RTGS] NEFT No
[ K3y Kumar 1388 Piot DOECAY | Patampu Yes Vil Tapher,20 Raoon Tehsi Paampur,Dist Kangra H2) 176065 1500 RIGS/ NEFT Mo
£ K3 Kuma 172563 E Techrioan (014PR202 Baddi Yes Vill Labout, Tehs Noki, Di i i 175038 15000 RTGS/ NEFT No
4% K3y Kumar 175462 Pilot 06-LL-201 Theng Yes Vil Sukabaz, PO Bhangwar Teh & Dt Kangra HP 176009 1500 RTGS/ NEFT No
a Aay Kumar 01745 Ceglain 0302014 Chiripumi Yes Vil Jandoh,PO: Suri, Tehe Amb, 177210, HP 15000 RTGS/ NEFT Mo
8 Aay Kumar s Ceplain 030EC-2014 Una o N4 L) N N
[l Az Shama 055138 : Techvican DAGA13 Solan to A 1A [ [
5 & Sngh 04965 0 Techridan 16213 Sainj o N Iy [ A
51 Aay Sngh o Ceglain 03DEC2014 Palampu Yes Vil Kaehar, PO: Brauwarma, Tehsi Pakmpur, Distt: Kengrs, 176092 15000 RTGS/ NEFT No
52 Ajay Thalar 04269 O BUANDG Solan o NA A N A
53 | Apykumarbothd | 034146 AssociaeProcess Audit TDECHN Solan to A 1A [ A
5 AjeetKumar 068912 Pilot 01SEP-2014 Sahoo Yes Vil Drabla, PO Uteep, Tehsi & Dt Chamba 176311 15000 RIGS/ NEFT No
55 At Singh 089789 Pt 1HAUG216 Ak o A A N N
5 Ay 1143% Plot THOV-N18 Ami Yes VLG TERSILANNLDSTT-ULLU[K) 172006 1500 RIGS/ NEFT No
51 Aash 76215 0 Techridan AN | Palampr Yes ik Chatra Taipur, P0: Dhamer, Tehsil & Dist: Kangra, HP-L76038 15000 RTGS/ NEFT No
58 Mzsh Deep 032831 Prog 2A:SEP-010 Solan o NA A N N
5 Ahhay 07082 Ceplan 1NOV-2014 Shmia o NA L) N N
60 | Alshay Bhardwaj | 038321 Pilot AT | Dharampur o A A [ A
61 | Alhay Brardwaj | 161034 Piot OULA0 Kasauli o NA 1A [ [
2] kel Soch 743 Caplan 03-MAR-2015 Shmia o NA 1A N N
8 A Kumai 088047 Techrioan U216 Detva o A [ [ [
8 Aman Kumar 08774 Piot 2MAY-016 Solan o A ) [ [
65 | fman Prashar %47 Plot TSHAY-1T Chaupal to A 1A [ [
6 | fman Sharma 055158 Techridan DAUGA13 Ragah to N W [ [
67 Amar Pralash 055469 Piot 2406013 Karsog Yes i 175010 15000 RTGS/ NEFT o
] Amarjest 055387 Piot DAGA13 Ak Yes Villlayalang, PO thararhatidang, Tehsi A, Distt Solen 173207 15000 RTGS/ NEFT No
6 | Amarieet Sngh (49657 Techvican 15213 Nupur Yes 5 i 15000 RTGS/ NEFT No
W | Amarieet Sngh 13131 Techridan 01DEC-X19 Saahan Yes A H2 173001 15000 RIGS/ NEFT No
n Amit Xaushd 055267 b Medcal Techrioan 2AG013 Nadaun Yes 20 Rangas, Tehs Nadzun, ) 177408 15000 RTGS{ NEFT No
n Amit Kumar 055311 Techricen DAGH13 Tanda Yes Kangra 176215 1500 RTGS] NEFT No
B At Kymat 075504 Piot SMAY-2015 Shimia to A W [ A
% Amit Kumar 088051 b Techrican U216 Holi Yes \PO: Ligga, iehst: Salooni, Dist: Chamba, HP-176312 15000 RTGS/ NEFT No
i Amit Kumar 052640 Pt 310CT-018 Daaghat Yes Vil Rethoha, Tehsik: Sader, PO: Tkker, Dist: Mand, HP-175006 15000 RTGS] NEFT No
7 At Kumar 095351 Plot RN | RelongPeo o A A [ A
n Anit Kumar mn Ceplan 03-5EP-2015 Kotthal o N4 M NA N
i Amit Parmar 089402 Pt QHAUGA1 Kanga Yes VPO: Bansoar, Tehsi: Shahpur, Dist: Kangra, HP-176208 15000 RTGS/ NEFT No
73 |t Pathana [ Piot DOCTNN Nupur to A [ [ [
8 | ek Pathana 10845 Piot TANS Indora o A ) [ [
1] At Shama 034148 Qficer TDECHN Solan to A 1A [ [
1] Anit Shama 095566 Plot (5APRNM Stila Yes Vill:PhariColory,Tehsl & PO: Pointa Shib, Dist: Simaut, HP-173025 1500 RIGS/ NEFT No
8 Anit Shama 19374 Qficer (4PR219 Solan Yes VilThands, P.0 Kot By Solan()17333 %0 RIGS NEFT No
[ Amit Thekur 05523 £ Medcal Techvican DA Solan o A 14 [ [
5 Amit Thakur 095560 Pilol O1APRNMT | Sunder Nagar Yes Vilk Badar, PO: Rakoh, Tehaik Sarkaghat, Dist: Mandi, HP-175042 1500 RTGS/ NEFT No







